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The Government has taken measures to further step up domestic production

which include:

* FEmphasis on modernization and technology development and coal

quality improvement.
» Emphasis on infrastructure development.
* Periodical review of development of coal blocks.

* Development of some of the coal blocks assigned to CIL through

engaging Mine Development and Operator (MDO).
» Periodical review of on going projects.

* (Constant persuasion with Ministry of Railways for expeditious

implementation of critical rail lines and improved supply of rakes.

* Regular persuasion with the State Governments on the pending issues

and law and order problems.

* Regular interaction with line Ministries and State Governments for

clearing Environment and Forest clearances for new projects.

(¢) and (d) The Union Government has envisaged that one of the ways
forward to reduce the dependence on imports is to devise a Public Private
Partnership (PPP) policy framework with CIL as one of the partners in order to
increase the production of coal for supply to power producers and other consumers.
This was announced in the Union Budget 2013-14 on 28, February 2013. Pursuant
to the aforesaid announcement, the Ministry of Coal has set up a Committee to
devise a PPP Policy framework with CIL as one of the partners in order to increase

production of coal. The Committee has not given its recommendation.
Gap between demand and supply of coal
4189. SHRI AJAY SANCHETI: Will the Minister of COAL be pleased to state:

(a) whether the gap between production and consumption of coal is

widening since 2003;
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(b) if so, the details thereof, year-wise;
(¢) whether this has necessitated the import of coal;

(d) if so, the quantity of coal imported during the above period to meet the

demand and supply gap;
(¢) whether the imported coal is more expensive than the domestic coal; and

() is so, the price of imported vis-a-vis domestic coal, per tonne during

those years?

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK
PRAKASHBAPU PATIL): (a) to (d) Yes Sir. The gap between domestic production
and consumption of coal has been widening over the years since 2003-04.
Accordingly, there has been an increase in import of coal during this period. The

details are given in the table.
Consumption, Production and Imports of Coal

(Figures in Mte.)

Years Consumption Production Imports
2003-4 38091 360125 21.7
2004-05 40596 382.62 290
2005-06 43525 407.04 386
2006-07 463.87 430.83 431
200708 504.00 457.08 498
2008-09 549.03 49276 590
2009-10 58225 53204 733
2010-11 62478 532.69 689
2011-12 627.54 53995 1029

(e) and (f) Coal can be imported under Open General License. Consumers can

import coal as per their requirement at the contracted prices on payment of the



Written Answers to [6 MAY, 2013] Unstarred Questions 65

applicable duty. Therefore the price difference vis-a-vis would depend on their
contracted prices as also the quality/calorific value. In general, the average price of
domestic coal has been less than that of imported coal. The average selling price of
Coal by CIL was Rs. 676.95 tonne in 2003-04 and Rs. 1307 per tonne in 2011-12. As
per data available in BP Statistics, June 2012, the price of coal (Northwest Europe)
was 43.6 USD/tonne in 2003 (i.e. about Rs. 2031/tonne) and 121.54 USD /tonne
(i.e about Rs. 5673/tonne) in 2011.

Production in coal blocks
4190. DR. T. N. SEEMA: Will the Minister of COAL be pleased to state:

(a) whether Government is aware of coal blocks sanctioned to the
companies which have neither started coal production nor initiated any work in their

projects;
(b) if so, the details thereof;

(¢) the action taken till date against each of such coal companies,

State/UT-wise;

(d) the details of steps taken in coordination with each of the State

Governments to sort out this problem; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK
PRAKASHBAPU PATIL): (a) and (b) A total of 218 coal blocks with geological
reserves of about 50 billion tonnes have been allocated to eligible public and private
companies in pursuance of Section 3 of the Coal Mines (Nationalisation) Act, 1973,
out of which 178 coal blocks stand allocated as on date after de-allocation/
reallocation and withdrawal of de-allocations made. Out of the above, 35 coal blocks

have come into production.

(¢) Development of coal blocks involves a gestation period of 3 to 7 years
for reaching the production stage and another two to three years for recaching the
optimal production capacity. As per the guidelines, coal production from a captive

coal block should commence within 36 months (42 months in case the area falls in



